VICHARE EXPRESS & LOGISTICS PRIVATE LIMITED

OPERA G 0

of fixed assets are located

RELEVANT PARTICULARS
1. | Name of the corporate debtor Vichare Express & Logistics Private Limited
along with PAN/ CIN/ LLP No. PAN : AAACV4075B
CIN : U64120MH1996PTC104537
2.|Address of the registered office 407-408 Kesar Plaza, A Wing, 4th Floor,
Plot No. 239, RDP-6 Charkop, Kandivali (West),
Mumbai, Maharashtra - 400067
3. | URL of website Website of the Corporate Debtor is not in
operation
. | Details of place where majority Mumbai

ol

. | Installed capacity of main
products/ services

Not Applicable

|

products/ services sold in
financial year

Quantity and value of main Total Revenue Rs. 1067 Lakhs for the Financial

last Year ended 31.03.2023

code is available at URL

7. | Number of employees/ workmen 353
. | Further details including last Email request to be sent to:
available financial statements cirpvichare@gmail.com
(with schedules) of last two years,
list of creditors are available at URL
9. | Eligibility for resolution applicant Email request to be sent to:

under section 25 (2) ( h) of the cirpvichare@gmail.com

of interest

10.| Last date for receipt of expression | 29th June,2024

11.| Date of issue of provisional list Oth July, 2024
of prospective resolution applicants

1

N

Last date for submission of 14th July, 2024
Objections to the Provisional list

Applicants.

13.| Date of issue of Final list of 24th July, 2024
Prospective resolution Applicants
Matrix and request for resolution
Plans to Prospective Resolution

to Prospective Resolution
Applicants.

14.| Date of issue of Information 29th July, 2024
memorandum, evaluation Matrix
and request for resolution Plans

Resolution Plan

15.| Last date for submission of 30th August,2024

16.| Process email id to submit cirpvichare@gmail.com
Expression of Resolution Plan

Dated 14-06-2024
Place: Mumbai

For Vichare Express & Logistics Private Limited

Madan Bajarang Lal Vaishnawa, Resolution Professional
FCA, ACS, Insolvency Professional and RV

Regd. Address: 341/704 Kalpataru Srishti Sec 3

Mira Road (East), Thane (MS) 401107

Correspondence Address : Madan B Vaishnawa

4th Floor, India Mercantile Mansion, Madam Cama Road,
Colaba, Mumbai 400005.

Reg. No. IBBI/IPA-001/IP-P02011/2020-2021/ 13052
AFAvalidity till 05.11.2024
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IN WAKE OF ATTACKS IN J&K

PM: Deploy full spectrum of
counter-terror capabilities

Takes stock of
situation with Amit
Shah, NSA Doval

AMRITA NAYAK DUTTA
NEW DELHI, JUNE 13

IN THE WAKE of a series of
terror attacks in the Jammu
region,including onabus car-
rying pilgrims near Reasi,
Prime Minister Narendra
Modi, who chaired a meeting
Thursday to review the situa-
tion in J&K, directed the
“deployment of the full spec-

trum” of “counter-terror
capabilities”.
The Prime Minister,

sources said, spoke to Union
Home Minister Amit Shah
and discussed counter-terror
operations and the deploy-
ment of security forces. He
also took stock of the security
situation in the Union Terri-
tory from Lieutenant Gover-
nor Manoj Sinha.

National Security Advisor
Ajit Doval and other senior
officials were present at the
meeting, sources said.

The Prime Minister,
sources said, was given an
overview of the security-
related situation in J&K and
was apprised of the counter-
terror efforts being under-
taken in the region.

He was also briefed on
effortsbythelocal administra-
tion to counter such incidents
in future. Modi, sources said,
“sought deployment of the full
spectrum of our counter-terror
capabilities”.

The review meeting comes
in the wake of a series of
attacksin J&K.

Last Sunday, nine pilgrims
were Killed and 33 injured
when a bus carrying pilgrims
was attacked in Reasi.

o .

Prime Minister Narendra Modi leaves to attend the 50th G7

leaders summit in Italy

Since Tuesday, a CRPF
jawan and two militants have
been killed and 7 security per-
sonnel injured in three sepa-
rate encounters in Doda and
Kathua districts.

An M4 carbine, an AK-47
rifle, six live grenades, bullets,
food and medicines with Pak-
istan markings, and Rs 2 lakh
inIndian currencywere recov-
ered during the encounters.

News agency PTI reported
that about 50 people have
been detained in connection
with the Reasi attack and the
search has been expanded to
include far-flung areas like
Arnas and Mahore.

Last month, an IAF convoy
was attacked near Shahsitarin
Poonch district, killing one
personnel and leaving four
others injured. In April, a 40-
year-old villager was killed
after militants opened fire on

ANI

him near Shahdra Sharief area
of Thanamandi. In the same
month,avillage defence guard,
Mohd Sharief, was Kkilled in
Basantgarh area of Udhampur.

Over the last three years,
areas south of the Pir Panjal
range have seen a spike in ter-
ror incidents.

In Rajouri and Poonch dis-
tricts, 38 soldiers and 11 civil-
ians have been killed in terror
attacks since 2021.

While the Army and the
security forces have an estab-
lished counter-infiltrationand
counter-terrorism grid in place
along the Line of Control and
the hinterland of J&K, various
geographical and terrain chal-
lenges make it difficult to plug
all gapsalongthe LoCand full-
proof it from infiltration, par-
ticularly well-trained and
highly-motivated militants
who keep changing their tac-

tics.

Moreover, areas to the
south of Pir Panjal can be
accessed through easier and
all-weatherinfiltration routes.
But since they lack adequate
logistical support there, the
infiltrators not only target
security forces but also civil-
ians.

Other factors such as two
main roads passing through
this region—the Jammu-Sri-
nagar highway and the old
Mughal Road connecting
Poonch and Shopian in the
Valleyvia the Pir Panjal Pass -
the demographic constitu-
tion and the geographical lay
of the land, characterised by
forested hills of lower alti-
tude, are reasons why these
areas have often been tar-
geted by militants.

There’sa pattern:a group of
10-12 trained militants spread
out in sub groups in the
Rajouri-Poonch sector where
they carryintensive reconnais-
sance and take advantage of
anyvulnerabilitynoticed in the
CT grid.

According toan official,the
fact that the terrorists have
been able to remain unde-
tected and avoid any kind of
contactin thelast 7-8 months
indicates a lack of actionable
intelligence on their presence
or the mode of their infiltra-
tion and replenishment while
theyare there.

Senior defence and security
officials had earlier told The
Indian Express that lack of
adequate actionable intelli-
gence on infiltration of terror-
istsand their sustenance, thin-
ning of security forces from
thehinterland and an increas-
ing influx of narcotics are
among reasons why Poonch,
Rajouri and Jammu have been
seeing several high intensity
terrorattacks.

NEET: Retest for 1,563 students

ABHINAYA HARIGOVIND
& ANANTHAKRISHNAN G
New Delhi, June 13

AMID THE ROW over the
National Eligibility-cum-
Entrance Test (Undergraduate)
2024 results including allega-
tions of a paperleak, Union edu-
cation minister Dharmendra
Pradhan said on Thursday that
therewasno evidence ofa paper
leak.Pradhan,who returned for
asecond innings as the head of
the Ministry and took charge
Thursday, made the remark
even as the National Testing
Agency(NTA)announced thata
NEET retest would be con-
ducted for 1,563 candidates
who were given ‘grace marks’
for ‘loss of time’ during the
exams. It said that these ‘grace
marks’stand withdrawn.

On Wednesday, The Indian
Express had reported that a
retest for these 1,563 candi-
dates was among the options
being considered by a four-

member committee formed
last week by the NTA. Pradhan
said: “This year, 24 lakh stu-
dentstookthe NEET.Around 13
lakh students qualified. There
are 4,500 exam centres for
NEET, and there are centres in
other countries as well. The
examhappensin 13 languages.
There are two question sheets
for NEET. On the day of the
exam itself, it is informed

whether question sheet A or B
will be used. This time, by mis-
take, in six centres out of 4,500
centres, a wrong set of ques-
tionswas given.”

“When theexambegan,cog-
nizance of this was taken and
the correct question paper was
given.Therewas some timeloss

involved. In those six centres,
therewere 1,563 students.They
thought this time loss was
unfair.Thereisastanding order
of the Supreme Court... that if
such issues are raised in
entrance exams, instead of re-
exam, an average marking...on
the grace markingmethod...can
be done.The NTAapplied this.”

“After this, it was seen that
some students got 100% after
the grace marks. Based on this,
some went to court. A commit-
teewas constituted...Today, the
Supreme Court has made it
clear that the 1,563 students
should be given the opportu-
nity for a re-exam. On June 23,
these studentswill be given the
option of a re-exam. They can
eithersit forthere-examortake
the original scores,” he said.An
unusually large number - 67
candidates — secured the top
rankin the NEET exam.

NATION 23

At Amazon warehouse, an oath:
No toilet breaks till targets met

AISWARYA RAJ
Gurugram, June 13

ON MAY 16, after their team’s
30-minute tea break ended, a
24-year-old worker in one of
Amazon India’s fivewarehouses
inHaryana’s Manesarwasasked
totakean“oath”thattheywould
not take toilet or water breaks
until theirtargetisachieved.The
target: unloading packages
from six trucks, measuring 24
feet each.

Over the past month, the
“inbound team” at the ware-
house has taken the oath
around eight times, particularly
on hectic days when the work-
load is more, several employees
confirmed to The Indian
Express.The “outbound team”,
which took the pledge once, is
reminded of it daily. The out-
bound team takes care of arti-
clesmeant tobe shifted/shipped
out of the warehouse,while the
inbound team deals with arti-
clesreceived from othersources.

AnAmazon India spokesper-
son,when asked about this,said,
“We’re investigating these
claims,but tobe clear,we’d never
makethesekinds of requestson
our employees as part of stan-
dardbusiness practice.Ifwe dis-
covered an incident such as the
one that’s been alleged, we’d
immediately putastoptoitand
ensure the manager involved
was re-trained on our expecta-
tions of team support, health,
and safety. We’ll continue to
investigate.” The 24-year-old,
who works five days a week, ten
hoursaday,andearns¥10,088a
month, said, “Even if we work
without any breaks, including
thelunchandteabreaksthatare
30 minutes each, we can’t
unload more than four trucks a
day. In my four years here, we
have not attained this.”

“Tust two days ago,we took a
pledge that we would forgo
water and washroom breaks to
improve performance and
attain the target,” he claimed,
adding that seniors even go as
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The Amazon warehouse in Manesar near Delhi.

far as to check washrooms and
other places to ensure workers
are not spending unnecessary
time there.

“The worst affected are
women.Thetrucksare hot from
being parked outside,andwhen
they unload articles, they get
exhausted quickly,”he said.

Amazon hasfaced suchalle-
gationsabroad too.The Occupa-
tional Safetyand Health Admin-
istration (Osha) in the UShad in
2022 and 2023 issued citations
against the company over
unsafe working conditions,
ergonomic hazards and failure
to properly report injuries at six
warehouses, The Guardian
reported.

In India,labour associations
havealleged that rulesunderthe
Factories Act, 1948 are flouted
atthe fivewarehouses that oper-
ate in and around Manesar.As
Haryana has amended its work
hours to less than 10 hours a
day, the company now has its
employees working from 8.30
amto 6.30 pm.As per the Act, if
afactoryworkerworks formore
thanninehoursadayorover48
hours a week, he is entitled to
twice his ordinary wages. How-
ever, workers’ rights groups say
this is not being fulfilled.

The Act also fixes intervals
for rest: “..no worker shall work
for more than five hours before
hehashad aninterval forrest of

atleasthalfan hour”.

However, the warehouse
worker explained,“We have two
breaks, but a constant pressure
of targets and fear of being
blacklisted make us work at a
stretch?”

A woman working at the
Manesar warehouse said there
isno restroom on the premises.
“Ifweare unwell,the onlyoption
is to go to the washroom or
lockerroom.Thereisasickroom
withabed,butworkersare asked
to leave after 10 minutes,’ she
claimed. Her department, of
customerreturns,took the oath
as well. “Say it after me, we will
attain the target,we won't go to
the washroom, we will not
drink;’she repeated the oath.

Shealleged that on oneocca-
sion,when she was caught rest-
ing in awashroom, the supervi-
sor took a photograph of her ID
card and threatened to get it
blocked.Thewoman,who earns
310,088 a month and has to
check returned items to see if
theyareeligible forrefund, said,
“Istand forninehoursaday,and
am supposed to go through 60
small products or 40 medium-
sized products every hour.”

Dharmender Kumar, con-
venor of the Amazon India
Workers’ Association, said that
factories and warehouses in
Haryanato caterto customersin
Delhi help the company cut

EXPRESS

costs. “The minimum wage in
Delhi is ¥21,000-23,000 while
in Haryana, it is ¥11,000-
13,000.The targets are unreal-
istic and there is no seating
arrangement,which is violative
of provisions of the Factories
Act.Labour inspectors can ask
employers to rectify this, but
thereislittlewill,’he said,adding
thatnot havingaunion makesit
difficult forworkers.

The Amazon spokesperson
said the safetyandwell-being of
employees is their top priority.
“All our buildings have heat
index monitoring devices and
we constantly monitor changes
in temperature, especially dur-
ing summer months. If we do
find increasing heat or humid-
ityinside ourbuildings,then our
teams take action to provide
comfortable working condi-
tions, including temporarily
suspendingwork.We have cool-
ing measures in all our build-
ings, including ventilation sys-
tems, fans,and spot coolers.We
provide adequate provision of
water and hydration, as well as
regularly scheduled rest breaks
inacoolerenvironment,and we
ensure additional breaks when
temperaturesare high. Employ-
ees are free to take informal
breaks throughout their shifts
tousetherestroom,getwater,or
talk to a manager or HR,” the
spokesperson said.

Delhi's action plan to check air pollution from June 15

PRESS TRUST OF INDIA
New Delhi, June 13

THE DELHI GOVERNMENT
will work on its summer
action plan for controlling air
pollution in the national cap-
ital from June 15 to Septem-
ber 15,environment minister
Gopal Rai said on Thursday.
The city government has

come up with a summer
action plan,which will mainly
focus on tree plantation, Rai
said at a press conference.
"We held a meeting on
Thursday in which 30 depart-
ments participated.The focus
of the summer action plan
will be on tree plantation.

From June 15 to September
15,the government will work
by focusing on 12 key points
of the summer action plan,"
he said, adding that the
greening agencies have been
directed to prepare their
action plans.

Delhi's Air Quality Index

(AQI) fluctuated between
'moderate' and 'poor' during
May 24 to June 12, Rai said,
and added that dust particles
play an important role in
summer pollution.

Allthe agencies will jointly
run an anti-dust campaign
from June 15 to June 30.

PUBLIC NOTICE
[Under Section 102 of the Insolvency and Bankrugtoy Cods, 2016 MIBCY)
FOR THE ATTENTION OF THE CREDITORS OF MR. PANKAJ KIKAVAT.

Motice is hereby given that the Hon'ble Mational Company Law Tribunal, Mumbai Bench-4, in
CF (1B} Mo, 141ME2022 filed by Bank of Barnda {Bled fhrough Resolubion Professional),
s 95 of IBC, pgainsd the abave personal guaranior Yor the persanal guaranieals) exlended 1o
ihe corporate dettor e bA's: Mabavir Roads & Infrastruciune Privabe Limited, has orgered the
commencement of the ingolvency resclution process of Mr. Pankaj Kikaval ws 85.of IBG vide
Orfer-dated 06.06.24 [ onrder uploaded [7.06.24)

Accordingly, the creditors of M, Panka| Kikaval ame haneby invied 1o submil (regstar) (hair
claims along with proof i prescribed Form-B om o bafore 05,07 24 o the resclution profes-
siond al the addrezs, 413-114, Shramjeevan B, Opp. Lodha, Mew Cuffe Parate, WadatalE)
Murnbai - 400037 through email al Email pankaiiavaipgci

The Creditors may submit (regiser] details of ther clams through eleciranic means, or by
hand, or by registersd posl, o by spaed posl, o by counsr.

il.com

DETAILS OF PERSONAL GUARANTOR MR PANKAJ KIKAVAT

1, | Mama of Persong Guaranior

Mr. Pankaj Kikavat

&1 Addeess of Personral Guasantor

D=150 Kukrefa Palace, Garodla Nagar,
Vallabh Bawg Extenfion Ghatkapar Easl,
Mumbai Maharashira Inca 400077

1| INSOLVENCY COMMENCEMENT DATE

PGIRF Onder Dated 0606024 {Thursday)
(Email Received From Registrar NCLT
Mumbai on O7TA624.} Thus PGIRP inifated
From (716124 by the RF)

4. | Eslimated dala of closure of msalvancy | 0412124
molulion process
3. | Last date for submission of Claims 0a0724

ST B SRR S R S SRR

1 | Mame and registraticn number of {he
nealvency professional acting as
reaolution professional

KAIRAY ANIL TRIVEDI
B BIIPA-DI2/IP-NO0T2872018-201 B 12332

2 Address and e-matl of tha mlenm
resolulion” professional, as registerad
with the Board

413-414, Shrampeevan BS, Opp. Lodha,
Mew Cuffe Parade, WadalalE),

Mumbal - 400037

Email. kgiravirivedi 0 3iEyahag,coin

1| Addvezs and a-mal o ba used foe
cormespendenca wilth the intarim
resolution professional

dpplcable Laws

Place: Mumbal
Date; 14/06/24

413-414, Shramigevan BS, Opp Lodha,
Mew Culle Parade, WadalalE),
Mumbal - 4000AT,

Email pankajkikavaipgcipdiomall.com

L P e e T T I L IR L B S L

éua;niisl'un of false or misleading proofs of claim shall attract penalties in
accordance with the pravision of the insalvenaoy & -and Bankrupicy Code, 2096 or any other

sD/-

Kairay Anil Trivedi -Resolution Professional
Reg no: - IBELIPA-O02IP-NOOT28/2018-2019112332

INVITATION FOR EXPRESSION OF INTEREST FOR
VICHARE EXPRESS & LOGISTICS PRIVATE LIMITED

GPERATING IN COURIER AND LOGISTICS INDUSTRY AT MLUMBAI
{Under sub-regulation | 1) of regulation 36A of the Insolvency and Banknsptcy Board of India
{Insobrency Resolution Process for Cornparate Persons) Regolations, 2016)

RELEVANT PARTICULARS

1. | Narme of the corporate debtor
along with PAMNS CING LLP Moo

| 2. | Bddress of e registered offions

| 3. | URL of website

4, | Details of place whara -'|1aJI:-r|l"5.-
| of fixed assets ars locatad
2. Installed capatity of main
| | Progucts’ SEMices
b5, Quantiy and walue of main
products” serdces sold in st
_ |fmancislyear
7. | Number of empéoyees, workmen
&, | Further detalls including last
swailable financial statements
eith schedules) of last two years,
|| list of gredibors are available at URL |
9, Eligibility o ressaluthon applicsn
under seciion 25 (Z) (h)af the
| |code s éveilable st URL
|10 Last dabe for receipt of expression
| | of interest
1L Date of isewe of provisional list
= | of prospective resolution apphcants |
1Z| Last daté Tor submission of
| | Objestions 1o e Provisional st
113, Dae of isgwes of Fingl list of
| Prospective resolution Applicants
Matnx and request for resalution
Flans to Prospective Besolutlon
| | Applicamss. S
[ 14.| Diarte of iszwe of Infermation
marnoranduim, avaluation 8Matrix
And request for ressdetion Plans
It Procpective Besolution
| | Applicants
15} Last date for subrission of
|| Resoiuton Plan
1E.! Procass emad id o subma
Expresson of Resoéution Plan

PAN : AAACYAOT BB

Cif ;541 20MH1SBEPTC 104537

| 307 408 Hesar Paza, A Wing, 415 Floor,

Mol Ma. 239, ROP-& Charkop, Kandaali (Wasd),

| Mumbai, Mararashtra - 00067

Wehsite of the Corporate Deblor 18 not i
operaton

| Mumbai
| Mot Applicable

[ T!:-I-t.li.l:l":j'al‘.iilll_: =1 ]:EIET I._.F:ici:lh'. feet L Financial

Year ended 310320023

| 353

Ermail request to be sent to
cipyvicharaEgmall.com

Errisil request 1o B senl bo:
cirpsichare Sgmail com

| 20th June, 2024

{Geh by, 2024

14th Juby, 2024

[ 24t July, 2074

| 25th July, 2024

| 30th August, 2024

' H'mﬂnhmalﬁﬁnallmm

Davted 14062024
Place: Mumbai

ForWichare Express & Logistics Private Limited

Madan Bajarang Lal Valshnawa, Fesolalion Profesasonal
FCA, ACE, Insolwancy Professional and BY

Fepd, Addrass; 3417704 Kalpatar Srishti Sec 3

Misa Agad (East), Thana 815401107

Correspondence Address: Madan B Valshnawa

#th Floor, India Memcantile Mansion, Madam Cama-Road,
Calabia, Murmbsd 300005,

Heg. Moo BB PA-00L |P-POE01L LA 2080- 20021 S 1305
AFA vabigity till 05,11, 2024

PUBLIC NOTICE

ASIAN PAINTS LIMITED
B4, Shanthi Magar,
santacruz (E), Mumbai-a00055,

NOTICE is hereby given that the
certificates for the
undermentioned securities of
Asian Paints Lid Company has
been lost and the holder of the said
securities/applicant has applied to
the company o issue duplicate
cerificate, Any person who has
claim in respect of the said
securities should lodge such claim
with tha company at its ragisterad
office WITHIM 15 DAYS from this
dale, else the company will
proceed to issue duplicate
cartificate without further
intimation. Name of the holders K.,
N, Rac and Usha Krishnan {Joint
Holder). Kind of securities- Shares.
Face value Rs 1, Number of
Securities-1200, Distinctive
numbers 14385531 to 14386730,
Falio No.-AMKEIE30,

Name of the holder/applicant
Usha Krishnan

Date : 14-06-2024

Place : Hosur

L&T Finance Limited

Santacruz (East), Mumbai 400 098

Branch office: Mumbai

CIN No.: L67120MH2008PLC181833

GUJARAT INTERNATIONAL FINANCE
TEC-CITY COMPANY LIMITED (GIFTCL)

E-Tender Notice for Invitation to Bid for Selection of Supplier

for the Supply of Goods

Guijarat International Finance Tec-City Company Limited invite bids from reputed, qualified,
experienced and financially sound Supplier for the following supply:

Name of Works

Procurement of Explosive
Vapour and Trace Detector
(EVD) Devices with SI

Support in SEZ area of GIFT

City
(BID Reference No.:
GIFT/ICT/HW/SC/2024/01)

Estimated Duration  Online Last Date Last Date
Cost availability of Online | of Physical
of Bid Bid Bid
Document Submission Submission
Rs.1.09 03 14" June 15" July 16" July
Crore (Three) 2024 to 2024 up to 2024 up to
(Excluding | Months 13" July 15:00 hrs = 15:00 hrs
GST) 2024 up to
12:00 hrs

Bid document may be downloaded online from website at https://tender.nprocure.com

Tender fee of Bid document is Rs.10,000/- payable in the form of Demand Draft / Banker’s
Cheque / Pay Order in favor of “Gujarat International Finance Tec-City Company Limited”
payable at Ahmedabad. For further details and updates please log on to our Website

www.giftgujarat.in

Contact Person:
Sr. Vice President (ICT)

Sd/-

Managing Director & Group CEO

Tel: 079-61708300 E-mail: contract @ qgiftqujarat.in

Gujarat International Finance Tec-City Company Limited (GIFTCL)
EPS Building No. 49A, Block 49, Zone 04, Gyan Marg, GIFT City, Gujarat, INDIA. Pin-382355.
Tel.: +91 79 61708300, CIN: U75100GJ2007SGC051160

(formerly known as L&T Finance Holdings Limited)
Registered Office: L&T Finance Limited, Brindavan Building
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom

@ L&T Finance

POSSESSION NOTICE
[Rule-8(1)]

Whereas the undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Finance Holdings Ltd), under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the
Security Interest (Enforcement)Rules, 2002 issued a demand notices calling upon the Borrower/ Co-borrowers and Guarantorsto repay the amount mentionedin
the demand notice appended below within 60 days from the date of receipt of the said notice together with further interest and other charges from the date of
demand notice till payment/realization. The Borrower/ Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-
Borrowers/ Guarantors and publicin general that the undersigned has taken possession of the property described herein under in exercise of powers conferred
on him/herunder Section 13 of the said Act read with rule 8 of the said Rules on this notice.

Demand Notice

Date and Type

Date: 14.06.2024
Place: Mumbai

Loan Borrower/s/
Account | Co-borrower/s & Description of the Mortgaged Properties Outstanding of Possession
Number | Guarantors Name Date Amount (3) Taken
H175031901| 1. Vinod All That Piece And Parcel Of Property Address: Flat No. 902 On 9th | 05-04-2024 |Rs. 59,13,411.35/- 11-06-2024
21022233 & |Padmasanan Floor In Wing B, Admeasuring Carpet Area 593 Sq.ft., Exclusivly As on 01-04-2024 Symbolic
H175031901|2. Pooja Vinod Balcony Area 49 Sq.ft., Total Area Admeasuring 642 Sq.ft. In The Possession
21022233L Building Casa Fontana Alongwith One Car Parking Space Situated At
Central Park, Kalyan Shill Road, Dombivali East, Thane, Maharashtra
421203

The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from
the date of demand notice till payment/realization.

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

financialexp.epaptin
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